






















































































































































Office Vsalegal <office@vsalegal.in>

Short Affidavit on behalf of Respondent No. 6 in O.A./245/2021 "Vineet Sinha vs.
Union of India & Ors."

1 message

Office Vsalegal <office@vsalegal.in> Mon, Aug 22, 2022 at 8:30 PM
To: vineetadvocate@gmail.com, secy-moef@nic.in, deouplko@yahoo.com, ccb.cpcb@nic.in, chairman@uppcb.in,
ceo@noidaauthorityonline.com, pankaj@expressbuildersltd.com
Cc: "Prannoy J. Sebastian" <prannoy@vsalegal.in>

Respected Sir/Ma'am,


Please see attached herewith the scanned copy of the Short Affidavit on behalf of Respondent No. 6 in compliance of
order dated 12.08.2022, M/s Express Builder and Promoters Pvt. Ltd.  in the captioned matter.


Kindly treat this email as due service of the same.


VSA Legal
Counsels for the Respondent No. 6
Address - 32, Ground Floor,

Uday Park, South Ex-II,

New Delhi-110049

Phn : +91-11-43541022, +91-11-43514961

Website: www.vsalegal.in

 

CONFIDENTIALITY NOTE:

This message contains confidential
and legally privileged information and communication intended solely
for the use of the
addressee(s). Unless you are the addressee or
authorised to receive this message for the addressee(s), you should
not use,
copy or disclose to anyone this message or any
information contained in this message. If you have received this
message in
error, please advise the sender by return at office@vsalegal.in and
delete the message. Thank you.


Please consider the environment
before printing this email.
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